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0.A.No.538/2007

- 30.06.2014.

Sri B.B. Tripathi, learned counsel makes a request on behalf of the

learned counsel for the applicant for an adjournment.

List this case on 14.07.2014.
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0.A.No.538/2007

, 13.07.2014. /

App:  Sri Anil Pandey holding brief for Sri B.N. Shukla, learned

g&;kcounsel for the applicant.
%O 4.4 Resp: Sri S.P. Singh holding brief for Sri B.B. Tripathi, learned
L

\ = counsel for the respondents.
odlr{ O/‘ . . . . .
Sri Anil Pandey holding brief for Sri B.N. Shukla, learned
-
2/ 714 counsel for the applicant submitted at Bar that the present OA may

be dismissed for want of instructions. Accordingly, the OA is

dismissed for want of instructions. No costs.
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